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MANOJ WAD WAD & CO
manojuad@jswad.org
ASHISH WAD jswad.pune@jswad.org

202-A, Pride Kumar Senate-l, Senapati Bapat Road, Pune — 41I016. Tel. +91 20 2567 0292 | 2567 1723

16th October,2025

By Hand
To,
The Hon'ble Registrar,

National Green Tribunal,

Western Zone Pune,

Sadhu Vasavani Chowk, Agarkar Nagar,
Pune —411001.

Sub: Before the Hon. National Green Tribunal Western Zone Bench Pune, Original
Application No. 11/2025 Maharashtra Small Scale Traditional Fish Workers Union
V/s District Collector, Raigad & Others.

Ref: Hon. NGT (WZ) order dated 30/07/2025 (uploaded on NGT portal on 22/09/2025)
Respected Sir / Madam,

We are concerned for City And Industrial Development Corporation of Maharashtra
Limited (CIDCO) Respondent No. 11 in the captioned subject matter. In compliance to the
Hon’ble NGT (WZ)'s order dated 30/07/2025, we as the authorized counsel for the
Respondent No. 11 are hereby submitting the report of the Chief Controller of
Unauthorized Construction (CCUC) department of CIDCO (marked as Annexure — 1) and
the report of the Executive Engineer — (Dronagiri-II) as directed by the Hon’ble Tribunal.

Sir, as the subject matter was disposed of by the Hon'ble NGT vide its order dated
30/07/2025, we are unable to file the same on the e-filing portal and we are therefore
requesting you to kindly take the same on record and acknowledge the receipt of the

same.

Thanking you,

Yours truly,

Qe

]S Wad & Co.
Advocate for Respondent No.11
Pankajsingh Pardeshi

Offices:
204. 2™ Floor, Hans Bhawan, | Bahadur Shah Zafar Marg, New Delhi- 1002. Tel. +91 I} 2337 8239 | 2337 824
132, Lawyers Chambers, Supreme Court, Tilak Marg, New Dethi- IIOQOI. Tel. +9I Il 2338 7232
ashishwad@jswad.org | jswad.delhi@jswad.org | www.jswad.co
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WE MAKE CITIES

CITY AND INDUSTRIAL DEVELOPMENT CORPORATION OF MAHARASHTRA LIMITED
" (CIN - U99999 MH 1970 SGC - 014574)

CIDCO/SP(E&F)/2025/ V &4+9°8 Date: 13/10/2025

\%ﬁe Hon'’ble NGT,

Western Zone Pune Bench.
Sadhu Vasavani Chowk, Agarkar Nagar,
Pune - 411001

Sub: Before the Hon. National Green Tribunal Western Zone Bench Pune Original
Application No. 11/2025. Maharashtra Small Scale Traditional Fish Workers Union.
(Petitioner) V/s District Collector, Raigad and CIDCO (Respondent No. 11) & Others.

Ref: 1. Note from the EE-(Ulwe-II) vide CIDCO/EE (Ulwe-II)/2025/E-38573 Dated
23/09/2025 received to this office on 30/09/2025.

2. Note from CCUC vide fae@l/f.31.31./3 7 /3030/3430/E -¥¥o3oR . R8/0%/303Y4

received to this office on 30/09/2025.

3. Letter to Hon. Collector Raigad vide no. 1340/E-421375 dated 16/07/2025

4. Hon. NGT Hearing order dated 30/07/2025 and the order uploaded on NGT portal
on date 22/09/2025.

Respected Sir,

With reference to the above subject matter, this office is in receipt of the Hon. NGT
Hearing order dated 30/07/2025 in subjected matter which was uploaded on NGT portal on
dated 22/09/2025. For said matter CIDCO is the respondent no. 11, as per the directions given

in the order, compliance report of the above matter is as fallows.

1) As per the note of Chief Controller of Unauthorized Construction (CCUC)
department of CIDCO, the unauthorized construction on the subjected location i.e.
at site no-1I (Ziya yard at Dhutum) is removed, and the report of CCUC department
is attached herewith. (Copy of report is placed at ANNEXURE -1).

2) As per the note of Executive Engineer-(Dronagiri-II), the illegal dumped garbage is
removed from subjected location i.e. at site no-III (at Gavhan Village), and the
report of Executive Engineer is attached herewith. (Copy of report is placed at
ANNEXURE- 2).

Regd. Office: Nirmal, 2nd Floor, Nariman Point, Mumbai - 400 021 = Tel.: 022 6650 0900 1/2

Head Office: CIDCO Bhavan, CBD Belapur, Navi Mumbai - 400 614 = Tel.: 022 6791 8100

Website: www.cidco.maharashtra.gov.in
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It is pertinent to note that vide refcren;!: ggbovm this office has informed to Hon. ‘: '
Collector Raigad regarding detail remarks of CIDCO on above site no.-II & III and same was
also submitted to Hon’ble NGT during hearing dated 30/07/2025 copy of letter placed at
(ANNEXURE- 3)

/

The respondent no. 11 i.e. CIDCO 1is hereby submitting the above compliance report %\i
through the appointed Adv. J.S.Wad. The Hon. NGT, is requested to note the above. %’
‘ ~ours o T M‘Ta G

@llw‘ = u““@')r)-

Jagdish B. Patil
Senior Planner
(Env. & Forest)

,

CC to,

1) The District Collector Raigad
Near Hirakot Lake. Alibag
Pin 402 201.

2) Mr. Nandkumar Pawar (Applicant), President,
Maharashtra Small Traditional Fish Workers Union
Hanuman Koliwada, Post N.S. Karanja,
Tal.-Uran, Dist-Raigad, pin- 400 704

2/2
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Mavje Dhutum, Nod,5 6a7, Taluka Uran, District Rasgad,

M.thal Shipping & Marne Services AL, Ilmconnmmr\!]ummmux
2 Dhustum, Survey No.A,5.687. Taluka Uran. District Raigad.

152

/5 Regal Shipping & Marine Services PviLid. {Ziya Container Yard)+ 3 Warchouses,
aufe Chutum, Survey Mol 5,687, Taluka Uran, Distrct Raigad,

W‘l ‘Regal Shipping & Matine Services Pt Ltd, {Ziw Container \’hldh !Wmhouu‘i.
Mauje Dhutum, Survey No.d.5 687, T.
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W5 Regal Shippéng & Marin e Services PviLed. (Ziva Contalner Yard)+ 3 Warehouses, Ms Regal Shipping & Marine Services Pvilad, (Thya Comtalner Yares 3 Warehouses,
auje Dhutum, Survay Nod.5 667, Taluka Uran, Oistrict Raiqad. Mane Ohutum, Susvey Mod,5 667, Taluka Uran, District Raiged,
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W5 Reqal Shipaing & Marine Services Pviltd (Zhva Containes Yard]+ 3 Warchouses, M Aegal Ship ping & Marine Sorvices PveLid (Ziva Contalner Yard)+ 3 Warshouses,
Mauje Dhutum, Survey o 5,687, Taluka Uran, District Raigad. . Mauje Dhutum, Survey Nos,5,687, Taluka Uran, District Ralgad. 1B.00.2025
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Regal Shipping & Marine Services Pyt Lid. (Zya Contalnes Yarc)+ 3 Warehouses,

e D utam, Survey News, 5,667, Taluka Uran, Districe Ralgad.
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M5 Riegal Shipping & Marine Services Pviltd (Tiya ContalnerYard)+ 3 Wanchousos,
Maujm Dhutum, Survey Nad 5,587, Taluks Uran, District Raigad. . Mauje Thutum, Survey Ne.d,5,687, Taluka Uran, District Ralgad.
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Mauje Bh utum, Survey Nod 5587, Taluka Uran, Disir ot Ralgsd.

' . T ) -uﬁ-.% -
Mis fiega| Shipping & Marine Saricas b Led (Zya ContainarYoed)+ 3 Vingel Aisfing ping
Mauje Dhutum, Survey Mol 5,667, Teluks Usan, District Raigad. Mau) = Dhwutum, Survey No.5,687, Teluke Urar, Distiict Raigad,

& Marine 5 t4. {Ziya Cantainer Yorc|+ 3 Warshouses,




158

arn ey : i y o
Pwried (Ziya ContainerYard)s 3 Warthouses M5 Regal Shipplng & Marine Services PutLtd (Zya Container Yard)+ 1 Warehouses,
Mauje Chutum, Survey Nod 5687, Taluka Uran, Distiict Raigad, Maure Dhwt ey N5 887, Taluk District Aaigad. 1B:09.2025

™ : ¢ y L
e o . 7 g v 2 &

= . T P &1 T -4 - =
Wifs Regal Shipping & Maring Services PvtLid. (Ziya Containgr Yardi+ 3 Warchouses, {Zhya Contalnes Yard)+ 3 Warshauses,
Mauje Dhutum, Survey No£5,687, Ta'uka Uran, District Raigad. Maulz Dhwrtum, Survey Ko, 5,667, Taluka Uran, Dlstrict Raigad.




@

ANNEX 0199 -
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CIDCO/EE(Ulwe-11)/2025/( 802 Date:-23.09.2025
ACTION TAKEN REPORT

Subject: - Illegal dumping of Garbage and Solid waste at Gavhan Koliwada
(CRZ-I area) in Raigad District.

“Maharashtra Small Traditional Fish Workers Union” (Petitioner) has filed a case
in NGT regarding illegal dumping of Garbage at Survey No. 359, Gavhan Koliwada.
CIDCO has appointed J. S. WAD & CO as to act for CIDCO’s Advocate in this
matter. It is to inform you that during the recent hearing dated 30.07.2025, NGT
has ordered to clear the dumped waste material at the earliest.

CIDCO in this regard have been taking actions and same are as under,

e The Crude Shelter available in the Survey No. 359, Gavhan Koliwada, Sector
13, Ulwe has completely been removed. The “Annexure I” exhibits the same.

e The efforts are in process to remove the solid waste dumped in the adjoining
Water Body and same has been stacked in heap. The “Annexure II” exhibits
the same.

e It is to be noted that due to ongoing monsoon, it is difficult to dispose off to
the location of CIDCO’s Dumping yard located Chawl, Taloja MIDC, Raigad
by the means of Road. The “Annexure III” exhibits the same.

e However, in the meantime CIDCO has proposed to carry-out the test for
characterization of the waste, to understand its composition, helping to
determine appropriate management, treatment, and disposal methods.

Submitted please,

s

E.E. (Ulwe-1II)
Emp No. 32461
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Annexure-II
Before

Removal of the solid waste dumped in the adjoinig teBod
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Garbage being loaded in Dumper
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Garbage being collected in Heap
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WE MAKE CITIES

CITY AND INDUSTRIAL DEVELOPMENT CORPORATION OF MAHARASHTRA LIMITED

(CIN - U99999 MH 1970 SGC - 014574)

CIDCO/PLNG/SP (ENV & FOREST)2025/ { A4 D. Date: 16/07/2025

To,

\/1' he Collector, Raigad
Near Hirakot Lake, Alibaug
Pin 402 201.

Sub : Before the Hon. National Green Tribunal Western Zone Bench Pune Original
Application No. 11/2025. Maharashtra Small Scale Traditional Fish Workers Union.
(Petitioner) V/s District Collector, Raigad and CIDCO (Respondent No. 11) & Others.

Ref : 1. 9T /QeA.C.U /37 -1(3N/NGT/O.A. No.11/2025 &I 03/08/R03%,
2. Note from CCUC Dept. Vide No. 2564/E-409651 Dated: 10/06/2025.
3. Note from CCUC Dept. Vide No. 2546/E-403197 Dated: 04/06/2025.

Respected Sir,

With reference to the above subject matter, the Maharashtra Small Traditional Fish
Workers Union (petitioner) has filed a case in NGT with O.A. no. 11/2025, regarding
mangrove destruction with debris dumping, encroachment, and illegal construction at three
locations, ie. Kegaon Beach (Site No. — 1), Ziya yard at Dhutum (Site No. — II) and debris at
Gavhan (Site No. — III).

For the said matter, a recent hearing was conducted on date 10/06/2025 by Hon. NGT,
Pune, and NGT has allowed Six (06) weeks to submit the report. The next date of hearing is
scheduled on 30/07/2025.

In the said petition total 03 sites are mentioned, Site No. I (village Kegaon) is related to
the Forest Department and Site No. II (Ziya Yard at Dhutum) & Site no. III (at Ghavan) is
related to CIDCO. The details of Site No. II & III are as follows:-

A. Site — IT at Ziya Yard at Dhutum mentioned in petition:-

1) Land status as per 7/12 extract: As mentioned by the petitioner regarding
encroachment at Ziya Yard, village Dhutum. As per 7/12 extract ownership of the said
location is partly owned by CIDCO and partly owned by a Private owner. As per 7/12
status these land were used as the Agricultural (Paddy Farms) before the acquisition. A
copy of S. No. map & 7/12 extract are enclosed herewith as ANNEXURE - 1.

2) Status of mangroves as per the mangroves map prepared by MRSAC (as per Hon.
High Court order 06/10/2005) for Mangrove Cell, Forest Department, Govt. of
Maharashtra: As per the mangroves map prepared by MRSAC, in the above s.no.’s

= e G

Regd. Office: Mirmal, 2nd Floor, Nariman Point, Mumbai - 400 021 « Tel.: 022 6650 0900
Head Office: CIDCO Bhavan, CBD Belapur. Navi Mumbai - 400 614 « Tel.: 022 6791 8100

Website: www.cidco.maharashtra.gowv.in
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4) Status as per approved CZMP-1996 and CZMP- 2019: As per CZMP-1996 as per
CRZ notification 1991, the above location is outside the CRZ. As per the approved
CZMP of 2019, said location is outside CRZ and adjacent to the CRZ area. A copy of
CZMP 1996 & 2019 is enclosed herewith as ANNEXURE - IX.

6) Action Taken by CIDCO - Engg Dept: It is observed that garbage has been dumped
by unknown persons in Ulwe Node. Accordingly, CIDCO has already lodged the
complaint regarding the illegal dumping in Ulwe Node. A copy FIR is enclosed
herewith as ANNEXURE - X.

In view of the above, as per Hon. High Court order dated 06.10.2005 in WP
3246/2004, MRSAC has prepared a mangrove map. It is also pertinent to note that, there
was no Mangroves at Site-Il (Ziya Yard at Dhutum village) and Site — III {at Ghavan) as
mentioned by the petitioner as per Mangrove Map prepared by the MRSAC (as per Hon.
Court Order) for Mangrove Cell, Forest Department, Govt. of Maharashtra. Also, site no. 111
is not affected by CRZ regulations as per the approved CZMP-2019. With respect to the
activity observed at the site near the mangrove area CIDCO has already taken action against
the same. Therefore, the District Collector Raigad is requested to present the above fact
before Hon. NGT in the next hearing of the said matter on 30.07.2025.

Thanking You

Encl. — as mentioned above

Yours faithfully,

Jagdish B. Patil
Senior Planner
{Environment & Forest)

Copy to:-
1) Hon. JMD-II
2) CCUC (NM)
3) CP(NM)
4) CE(NM)
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